67 Written Answers [ RAJYA SABHA] to Question 68

the capacity at the Security Paper Mill,
Hoshangabad and the reasons for the shortfall
in production: and

(c) the estimated production for 1974-75,
the extent to which the demand is likely to be
met from within the country and the steps
contemplated by Government to reduce the
import of currency paper?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI KR.
GANESH) : (a) No import order was. placed
for currency note paper in 1972-73. In 1973-74
orders for import of 558 M.T. of One Rupee
Note paper, 59 M.T. of Two Rupee Note
paper, and 253 M.T. on Ten Rupee Note paper
were placed. The total cost amounted to about
Rs. 240 lakhs inclusive of a foreign exchange
element of Rs. 154 lakhs. The import was
necessitated by shortfall of production in
Security Paper Mill, Hoshangabad resulting in
inadequate supply.

(b) There was a shortfall to the extent of 65
M.T. and 940 M.T. during 1972-73-and 1973-
74 respectively due to labour problems in the
Security Paper Mill, Hoshangabad.

(c) The estimated production in Security
Paper Mill for 1974-75 is about 2500 M.T.
which is likely to meet 73% of the estimated
demand for currency note paper in that year. In
order to reduce import of currency note paper,
Government propose to set up a new Security
Paper Mill in the Fifth Five Year Plan period.
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f [Export Houses
977. SHRI JAGDISH JOSHI :
SHRI GUNANAND THAKUR :

SHRI NAGESHWAR PRASAD
SHAHI

SHRI NATHI SINGH :
Will the Minister of COMMERCE be
pleased to state :

(a) the names of the companies other than
State Trading Corporation which are in export
business and the names of the countries to
whom goods are being exported by each one
of them; and

(b) what are the obstacles, if any, which
come in the way of Government in exporting
goods to the socialist countries through the
State Trading Corporation only?]

atfrs W A I9Real (s
Uo Wi @wTW) : (%) 71vg =T
frara % st OAT gAY FEafAar
w9 ¢ AT ATl =T v e §oae
fafwer Zm1 &1 fRatd s+ & &1
T aar weafaar [ wat F oFEw ¥
M7 ww § Teawm & ogar e
aqiiwr wre &1 faarer e s w3
2,039 d99 W AWATG AT
E G e i

@) qF Iy Fwi% Ay
FETE ErTT ATYl ¥ WA, q
U OMTIA F ATT RAA ST HAT
g AN W AvE A1 T aFa 2 |
fom wam ¥ Gl [ aomE aaEd

[ 1 English translation.



69 Written Ansuics [13 AUG. 1974] to Question 70

4 & wfeweut F wrsww F
aiffsA 2 I WS ® day W
3% 39 giaFTot § wrg oo #
LE i B T A e T 1172 ¢ |
qaraAEr FAr v w41 fAare
F94 W RS WEAW TR AL
ARG A A WIS 3

tfTHE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI A.C.
GEORGE) : (a) There are thousands of
companies/firms other than State Trading
Corporation which are in export business
and exporting to different countries. Infor-
mation in respect of all these
companies/firms and the countries to whom
goods are being exported by each one of
them is not available with the Government.

(b) In accordance with our trade
agreements with the East European
countries, these countries can conduct their
trade relations with India in the same
manner as other countries. It is in respect of
only such commodities, export'import of
which is canalised throug Public Sector
agencies, that they have to deal with those
agencies. Government have not come across
any serious obstacle in exporting goods to
the Socialist countries through the State
Trading Corporation.]

Financing of Agricultural Credit Societies
by Commercial Banks

97S. SHRIMATI SUMITRA G. KUL-
KARANI : Will the Minister of FINANCE
be pleased to state :

(a) whether Government have any
proposal to widen the scope of the existing
scheme for the financing of primary
agricultural credit societies by commercial
banks; and

(b) if so, what specific measures are
contemplated to ensure that with the
expansion of farm credit the facility is not
misused by hoarders for withholding the
stocks of food-grains and other commercial
crops?

THE DEPUTY MINISTERIN
THE  MINISTRY OFFINANCE
(SHRIMATI SUSHILA ROHATGI)

(a) Government is keen to extend the
scheme of financing primary agricultural co-
operative credit societies by commercial banks
in the States not already covered under the
scheme in consultation with the concerned
State Governments. The Reserve Bank of India
is also pursuing this with the State Govern-
ments.

(b) The bank credit provided for seasonal
agricultural operations and for investment in
agriculture is repayable after the harvest
season. The farmers, therefore, have to sell the
produce for repayment of loans to avoid
default, and to become eligible for fresh finance
for carrying on agricultural operations in the
next season. Farm credit, therefore, is not likely
to breed hoarding. On the other hand,
withdrawal of farm production credit is likely
to i ffect agricultural production and push up >
rices further.

Tax Assessment of Pearl Cycle Industries
Limited, New Delhi

979. SHRIJ.S. ANAND : Will the Minister
of FINANCE be pleased to state :

(a) what are the details regarding tax
assessments of the Pearl Cycle Industries
Limited, New Delhi for assessment year 1961-
62 onwards tod.Me;

(b) what are the arrears of the tax dues from
the Company yearwise from assessment year
1961-62 onwards to date;

(c) what is the amount of tax deducted at
source by the company from the salaries of its
employees and still not paid to Government;
and

(d) what steps Government have taken to
recover the tax arrears?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI' K.R.
GANESH) : (a) to (d) The requisite infor-
mation is being collected and will be laid on
the Table of the House as early as possible.

Leakage in tie International Arrival
Hall of Delhi Airport

980. SHRI LOKANATH MISRA
SHRI K.P. SINGH DEO :



